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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Thirteenth Session

Thursday, February 13, 2025

LIST OF BUSINESS
I. Questions:

Questions entered in the separate list to be asked and
answered,

II. Calling Attention:
(1) Dr. K. T. Jaleel to call the attention of the Minister for

Public Works and Tourism to the necessity for the timely
completion of various tourism development projects in
Malabar region and taking up new projects in accordance
with feasibility.

(2) Shri. Sajeev Joseph to call the attention of the Minister
for Law, Industries and Coir to the necessity for ensuring,
fair price and procurement of cashews.

IIL. Papers to be Laid:

(As per separate List)

IV, Presentation of Reports:
(1) Shri. Pinarayi Vijayan, Leader of the House and

Member, Business Advisory Committee to present the
Sixteenth Report of the Committee.

(2) Shri T. P. Ramakrishnan, Chairperson, Committee on
Local Fund Accounts to present Fifty Eighth to Sixty
Third Reports of the Committee.

V. Consideration of Report :

Consideration of the Sixteenth Report of the Business
Advisory Committee.



VI. Financigl Business:

Discussion and Voting on the Final Supplementary
Demands for Grants in the Budget for the Financial Year
2024-2025. ;

Afternoon Session
(From 2 p.m. onwards)

VII. Legislative Business:

Introduction and Motion for reference to Subject Committee
of the following Bills:
(i) The Kerala State Elderly Commission Bill, 2023.
(Discussion to be concluded.)
(i) The Kerala Industrial Infrastructure Development
(Amendment) Bill, 2024.
(Discussion to be concluded.)

Qecretariat of the Kerala Legislature,  DR. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
February 12, 2025.




